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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHL.

0.A. No. 57 of 2021

IN THE MATTER OF:

Amandeep
...Applicant
Versus
State of Himachal Pradesh
...Respondent

SUBMISSION OF STATUS REPORT _BY WAY OF
AFFIDAVIT IN COMPLIANCE TO THE ORDER DATED
15.12.2021 ON_ BEHALF OF THE CHIEF SECRETARY,
HIMACHAL PRADESH

MAY IT PLEASE YOUR LORDSHIPS:

[, R.D. Dhiman S/o Late Shri Sadhu Ram, age 59,
R/o. House No. 3, Type VI, Officer Colony, Shimla-171009,
occupation Government service and presently posted as Additional
Chief Secretary (Industries) to the Government of Himachal
Pradesh, Shimla do hereby solemnly affirm and declare as under:
1. That it is respectfully submitted that the above mentioned
Original Application came up for hearing on 15.12.2021
before this Hon’ble Tribunal and on the said date, the Hon’ble

Tribunal was pleased to pass the directions in the terms as

| under: -
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“13. We expect specific compliance status in respect

14.

of the above directions against the law
violators who have caused damage to the
environment for their personal benefit.

Till such remedial action and strong
monitoring mechanism is in place and placed
before this Tribunal, the State may not permit
any mining. Monitoring Committee needs to
meet at shorter intervals. To uphold rule of law,
law violators need to be visited with serious
consequences. Since violations have been
found, violators should not be eligible for
mining/ crushing for specified appropriate
duration in future and held fully accountable
Jfor past violations in terms of compensation
and other punitive measures. Antecedents of the
persons to whom mining permissions are given,
in terms of past violations, must be duly
verified.

Let further report of follow up action taken
reports giving status as on 31.03.2022 be filed
by the Chief Secretary and the State PCB

separately by April 15, 2022 by e-mail at




Judicial-ngti@gov.in, preferably in the form of

searchable PDF/OCR Support PDF and not in
the form of Image PDF.
List for further consideration on 27.04.2022."
That it is humbly submitted that the directions contained in
the first part of para 13 of the aforementioned Order dated
15.12.2021 qua compensation for damage to the environment,
pertains to the Himachal Pradesh State Pollution Control
Board and in this regard, no comment is being made here,
inasmuch as this Hon’ble Tribunal vide para 14 of the above
Order has categorically directed to the State Pollution Control
Board to file its separate Status report. However, being aware
of the issue, the Director of industries vide letter dated
05.04.2022 has apprised in detail to the Member Secretary,
H.P State pollution Control Board for taking steps for
preparing the Environment Compensation Regime, as per the
directions passed by this Hon’ble Tribunal vide Order dated
26.02.2021 in O.A No. 360 of 2015, National Green Tribunal
Bar Association Vs. Virender Singh (State of Gujarat), in the
similar way as prepared by the Central pollution Control
Board. A copy of letter dated 05.04.2022 is enclosed herewith

as Annexure-R-1.




That in respect to the rest of the directions contained in the
aforementioned Order dated 15.12.2021, it is humbly
submitted that in the previous Affidavit dated 08.11. 2021,the
Respondent State vide para 9 had averred as under:
* 9. That mining activities in all the 28 numbers of
mining leases sanctioned for open sale in Swan
River falling in Haroli & Una Sub Divisions
have been suspended by the Respondent State
since July, 2021, resultantly, the commercial
activities of sand mining have come to halt. It is
further submitted that the expert Committee,
constituted by the Respondent State for the
inspection of mining activities in the Swan
River of District Una, has recently submitted its
detailed report on 02.11.2021. Therefore, the
Respondent  State  shall  examine  the
recommendations made by the said expert
committee in the light of recommendations as
mentioned in para 5 of the Order dated
13.08.2021, made by the Monitoring Committee
constituted by this Hon'ble Tribunal and
accordingly, after putting pragmatic and more

stringent mechanism in place, the Mining




activities in the said suspended leases shall be

restored.

As such, after having examined the
recommendations as per the above averments, the respondent
State vide Notification dated 14.2.2022 constituted a
Committee under the Chairmanship of Deputy Commissioner
Una, District Una, H.P having members Superintendent of
police Una, District Una; Superintending Engineer, Swan
River Flood Management Project Circle, Una; Concerned
Regional Officer, H.P. State Pollution Control Board, Una;
Concerned Executive Engineer, HPPWD; Concerned
Executive Engineer, IPH/ Jalshakti; Concerned Sub Division
Officer (Civil) & Mining Officer Una, Distt. Una, for
examining and to ensure that the final recommendations of
the expert committee be in ground as per the terms &
references contained in the said Notification dated 14.2.2022,
in all the 28 suspended mining leases, sanctioned for open
sale in Swan River falling in Haroli & Una Sub-Division. A
copy of the Notification dated 14.2.2022 is enclosed herewith
as Annexure-R-2.

The perusal of said Notification clearly evinces that
strong monitoring mechanism has been put in place for

revoking the suspension of 28 mining leases. Additionally, in



the said Notification at point No. 4, it has been clearly
provided that the monitoring Committee shall meet at regular
shorter interval for reviewing the regulatory provisions and if
anything is found in violation of the said provision, in that
eventuality, the Committee shall authorize the member
secretary i.e. Mining Officer Una, District Una to recommend
the case of defaulter lease holder to the head office for
suspension of mining activities.

Not only this, the said Notification at point No. 5
also provides that if the monitoring Committee is of the view
that any lease holder is habitual offender, in that eventuality,
the Committee shall authorize the Member Secretary i.e.
Mining Officer Una, District Una to recommend the name of
the said lease holder with complete facts of the case to head
office in order to declare him/her ineligible for mining
/crushing for specified appropriate duration in future.

That it is humbly submitted that apart from the afore strong
mechanism and other steps taken by the Respondent State as
averred in Previous Affidavit dated 08.11.2021, the
Department of Industries of the Respondent State has also
developed a mechanism namely ‘Result Frame Work
Document’ (RFD) to ensure periodic monitoring for ensuing

systematic & scientific mining in the granted mining leases




area as well as to ensure that all the conditions of the
Permanent Registration as well as mining lease deed and
other regulatory provision be complied with the lease
holder/stone crusher owners. A Format of Result Frame Work
Document is annexed herewith as Annexure-R-3.

The said Result Frame Work Document has been
devised right from the mining guard level to Mining Officer
i.e. as per the said document, the Mining Guard, Asstt.
Mining Inspector or Mining Inspector has to inspect 100%
mining lease areas granted in their respective jurisdiction as
well as stone crusher units established in their respective
jurisdiction, on monthly basis and accordingly, the columns
as provided in the said document are to be filled up by them
as per their field observation in order to ensure regulation on
the ground. Thereafter, the observations made in the said
document are to be verified by the concerned District Mining
Officer and if anything is found wrong, the action shall be
initiated against the concerned lease holder as well as against
the said officials as per the law, if any dereliction of duties is
found. The copies of RFDs of Mining Guard & Assistant
Mining Inspector for the period w.ef. 01.01.2022 to

31.03.2022 are enclosed herewith as Annexure-R-4.
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Similarly, the Mining Officer has to inspect 100%
mining lease areas granted in their respective jurisdiction as
well as stone crusher units established in their respective
jurisdiction, on quarterly basis and accordingly, as per its
observations, the columns as provided in the said document
are to be filled up in order to ensure proper monitoring and
regulation of leased area on ground. Thereafter, the
observations made in the said document are to be verified by
the Head Office and if anything is found in dereliction of
duties, the action shall be initiated against the concerned lease
holder as well as the said officer as per law. The copies of
RFDs of Mining Officer for the period w.e.f. 01.01.2022 to
31.03.2022 are enclosed herewith as Annexure-R-5. As such,
from the perusal of the submissions made herein above as
well as in the previous Affidavit dated 08.11.2021, it is clear
that the strong mechanism has been put in place to ensure
periodic monitoring for systematic & scientific mining in the
granted mining leases.

That it is relevant to mention here that till date, the
Monitoring Committee has not recommended any case for
revoking the suspension of mining leases to the Head office

of the Department of Industries.



6. That the present Affidavit may kindly be taken on record.
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I, the above deponent do hereby verify that the contents of
this Affidavit from para 1 to 6 are true and correct to the best of
N my knowledge and belief as the information has been derived from

D
é‘\ / the official record. No part of it is false and nothing material has

been concealed therefrom.
.
Verified at Shimla on this day VETY, April, 2022.
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Government of Himachal Pradesh |

Department of Industries

*Geological Wing”

Dated, Shimla-171001, the alu] 2022
To

The Member Secretary,

H.P. State Pollution Control Board.

Him Parivesh, Phase-l1II,

New Shima (H.P.) 171009.
Subject:-  Order dated 15/12/2021 passed by Hon’ble NGT in 0.A No.

57/2021 titled as Amandeep V/s State of H.P. & Ors.
Sir,

Kindly refer to your letter No. PCB (DL-300)/OA No. 57/2021-
14693-97 dated 12/01/2022 on the subject cited above vide which your good
self has intimated that violators/persons involved in illegal mining may be
identified by the field staff and the action thereon may be taken under MMDR
Act, 1957 and penalty be imposed in compliance to the directions of the
Hon'ble Tribunal.

In respect to the above underline direction/request, it is humbly
submitted that last time, the O.A No. 57 of 2021 titled as Amandeep V/s State
of H.P. & others was listed on 15.12.2021 before the Hon’ble National Green
Tribunal, Principal Bench, New Delhi and on the said date, after having heard
the matter at a length, the Hon’ble Tribunal was pleased to pass a detailed Order
and vide para-12 of the said Order, the Hon’ble Tribunal, has made various
observations. For the issue in hand, the relevant observation is re-produced
herein as under:

“....Even after finding unsustainable and unscientific mining in
violation of law, compensation for damage to the environment has not
been taken. Further , we have noted this aspect in para & to 10 of our
v
\antt. of Industries
- eological Wwing)

> shimia-1



order dated 30.07.2021, quoted above in para 3, need for compliance
of directions of this Tribunal dated 26.06.2021 in O.A. No. 360/2013,
National Green Tribunal Bar Asmcfmiﬂn\v. Virender Singh (State of
Gujrat). Action is required on the subject of strict enforcement of
Sustainable Sand Mining Guidelines, issued by the MoEF, (which
principles logically apply to mining of other minerals also)
evaluation of environment parameters while granting EC, including
replenishment studies, assessment of compensation for illegal mining

and action against vehicles and equipments used for illegal mining. "

Q=

The perusal of the above observation clearly evinces that the action

is required on the subject of strict enforcement of Sustainable Sand Mining
Guidelines, issued by the MOEF and para 8 of para 3 of the Order dated
30.07.2021, goes to show that the said guidelines have been issued under the
Environment (Protection) Act, 1986 (EP Act).

Additionally, the perusal of para 8 of para 3 of the Order dated

30.07.2021, further go to show that the Order qua Environment Compensation

Regime mentioning therein category of Vehicle & penalty amount, has been

passed by the National Green Tribunal under Section 15 of the National Green
Tribunal Act, 2010 (NGT Act).

For understanding the above Section 15, it has to be read with

Section 14 of the National Green Tribunal Act, 2010 which are as under:

W
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“14(1) The tribunal shall have the jurisdiction over all civil cases

where a_substantial guestion_relating to_environment (including

enforcement of any legal right relating to environment), is in volved
and such _question _arises out of the implementation of the
enactments specified in Schedule I.

(2) Tribunal shall here the dispufes arising from the guestions
referred to in sub-section (1) and sertle such disputes and pass order

thereon.,
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15.(1) The Tribunal may , by an order provide .-~

(a) relief and compensation_to the victims of pollution and
other _environmental __damage arising under the
enactments_specified _in_the Schedule I ( including
accident _occurring __while _handing any hazardous
substance);

(b) for restitution of property damaged:

(c) for restitution of the environment for such area or areas.
as the tribunal may think fit.

The perusal of said Sections clearly evinces that the Hon’ble
Tribunal can exercise jurisdiction and pass an Order for restitution of the
environment, if the damage to the environment has arisen under the Enactments
as specified in the Schedule-l and under the said Schedule, the following

Enactments/Acts have been provided:-

The water (Prevention and Control of Pollution) Act, 1974;
The Water (Prevention and Control of Pollution) Cess Act, 1977;
The Forest (Conservation) Act, 1980;

The Air (Prevention and Control of Pollution) Act, 1981,

S s e

The Environment (Protection) Act, 1986;
The Public Liability Insurance Act, 1991;
The Biological diversity Act, 2002;

e B~

The extracts of Section 14,15 & Schedule-I of the National Green
Tribunal Act, 2010 are enclosed herewith as Annexure-I for your kind perusal

and information please.

As such, from the perusal of Section 14 & 15 as well as Schedule-I of

the National Green Tribunal Act, it is clear that the order qua the environment

i

/ﬁ.,
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compensation regime has not been passéd under the Mines Minerals
(Development and Regulation) Act, 1957 and it appears that the said order has
been passed under the Environment (Protection) Act, 1986, in as much as, the

Sustainable Sand Mining Guidelines have been issued under the said Act.

Not only this, vide para 12 of the Order dated 15.12.2021, the Hon’ble

National Green Tribunal has also observed as under: -

“...We may also note the observations of the Hon'ble
Supreme Court in Common cause Vs. U.O.J & Ors.,
(2017) 9 SCC 499 to the effect that in case of illegal
mining, the value of the entire mined material has to be
recovered as compensation (as per mandate under section

21(5) of the MMDR Act, 1957, apart from compensation

for the loss to the environment. ..."

The perusal of above observation also make it clear that there are two
compensations which need to be recovered from the violators/persons involved
in illegal mining activities i.e. one has to be recovered under Section 21 of the
MMDR Act, 1957 and other is to be recovered by the Pollution Control Board
Himachal Pradesh as per the mechanism quoted by the Hon’ble Tribunal in para
8 to 10 of para 3 of Order dated 30.07.2021 referred above and in this regard,
the report of the Central Pollution Control Board as mentioned in paral0 may

also be taken into consideration.

For getting more clarity, we may also refer Order dated 26.3.2019
passed by the Hon’ble National Green Tribunal, Principal Bench, New Delhi in
0.A. No. 942/2018-titled as Mand Area Environment Conservation Committee
V/s State of Himachal Pradesh whereby the Hon’ble Tribunal was pleased to

pass the Order in the terms as under:
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“I. The issue for consideration is against illegal sand mining in
District Kangra, Himachal Pradesh.

2. Vide Order dated 21.12.2018, the Himachal Pradesh State
Pollution Control Board (State PCB) and Collector Kangra
were directed to furnish a factual and action taken report in
the matter.

3. Accordingly, report dated 06.06.2019 has been filed by the
Member Secretary, State PCB stating that stone crushers
were found to be complaint. In the affidavit, it is further

stated as follow:

“It is submitted that issues of alleged illegal mining
do not fall in the purview/mandate of the State
Pollution Control Board and illegal mining is to be
checked by the Geological wing of Industries

Department under Mines & Mineral Act. 1957."

4. we find that the above statement shows lack of knowledge of
environment laws on the part of the Member Secretary, State

PCB. The environment norms can certainly be overseen by

the State PCB even if there is some overlapping. Mining

Department may mainly oversee the compliance of Mining

laws. The State PCB cannot_disown_the responsibility of

overseeing the monitoring and compliance of environmental

norms.

3. Inview of the above, we dispose of this matter with a direction
to the Chief Secretary, Himachal Pradesh to appropriately
counsel the Member Secretary, State PCB so that he can
acquire minimum knowledge required for performing his
duties. A copy of this order be sent to the Chief Secretary,

Himachal Pradesh for the purpose by e-mail.,
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A copy of order dated 26.03.2019 is enclosed herewith as Annexure-

As such, in view of the facts narrated herein before, it can be easily
ascertained that the directions of the Hon’ble Tribunal are mainly in respect to
the Environment Protection which has some overlapping with the Mining Laws
and rules made thereunder and in case of overlapping, the Hon’ble Tribunal vide

above Order dated 26.03.2019 has clarified the position.

Being aware of the issue in hand, the Worthy Secretary (Environment,
Science & Technology) to the Govt. of Himachal Pradesh has already issued a
Notification No. STE-E(3)-25/2018 dated 30.10.2020, further modified vide
Notification No. STE-E(3)-25/2018 dated 25.03.2021, in compliance to the
Order dated 05.04.2019 passed by the Hon’ble National Green Tribunal,
Principal Bench, New Delhi in O.A. No. 360/2015-titled as National Green
Tribunal Bar Association V/s Virender Singh whereby a Committee has been
constituted to prepare the compensation regime to assess the damage to ecology
on account of illegal mining activities in the State of HP with a view to prevent

such activities.

Ergo, it is made here clear that the Geological Wing of this
Department regulates the mining activities strictly in accordance with the
provisions of the Mines Minerals (Development and Regulation) Act, 1957 and
Rules made thereunder i.e. The Himachal Pradesh Minor Minerals (Concession)
and Minerals Prevention of Illegal Mining, transportation and Storage) Rules,
2015 as amended time to time and if any person is found to be indulged in
illegal mining activities, the action is strictly taken in accordance to the
provisions contained in said Act & Rules and not in accordance to the

mechanism, as directed by the Hon’ble National Green Tribunal in para 8 to 10
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of para 3 of Order dated 30.07.2021 referred above, as the same pertains to the
Himachal Pradesh State Pollution Control Board.

Encl: As above. Yours/faithfully,

\
\\Dir ctor of Industries
}, Himachal Pradesh

Endst. No. As above 3, ]2 Dated: <|4]ay

Copy to:

1. The Advocate General, Himachal Pradesh, Shimla-171001 for
information please.

2. The Additional Chief Secretary (Environment, Science & Technology) to
the Government of Himachal Pradesh, Shimla, H.P. for information
please.

3. The Additional Chief Secretary (Industries) to the Government of
Himachal Pradesh, Shimla, H.P. for information please.

4. The Director, (Department of Environment, nce & Technology)
Himachal Pradesh, Shimla H.P. for information/plgase.

st .
+ of Industries
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12. (1) The Central Government shall determine the nature and categories of the officers
and other employees required to assist the Tribunal in the discharge of its functions,

(2) The recruitment of the officers and other em ployees of the Tribunal shall be made
by the Chairperson in such manner as may be prescribed,

(3) The officers and other employees of the Tribunal shall discharge their functions
under the general superintendence of the Chairperson.

(4) The salaries and allowances and conditions of service of the officers and other
employees of the Tribunal shall be such as may be prescribed. _

13. The Chairperson of thie Tribunal shall exercise such financial and administrative
powers as may be vested in him under the rules made by the Central Government:

Provided that the Chairperson may delegate such of his financial and administrative

powers, as he may think fit, to any Judicial Member or Expert Member or officer of the
Tribunal subject to the condition that the Member or such officer, while exercising such

delegated power, continues to act under the direction, control and supervision of the '

Chairperson,
CHAPTER I
JURISDICTION, POWERS AND PROCEEDINGS OF THE TRIBUNAL

14, (7) The Tribunal shall have the jurisdiction over all civil cases where a substantial
question relating to environment (including enforcement of any legal right relating to
environment), is involved and such question arises out of the implementation of the
enactments specified in Schedule L. '

(2) The Tribunal shall hear the d isputes arising from the questions referred to in sub-
section (I} and settle such disputes and pass order thereon.

(3) No application for adjudication of dispute under this section shall be entertained
by the Tribunal unless it is made within a pericd of six months from the date on which the
cause of action for such dispute first arose:

Provided that the Tribunal may, if it is satisfied that the applicant was prevented by
sufficient cause from filing the application within the said period, allow it to be filed withina
further period not exceeding sixty days.

15. (1) The Tribunal may, by an order, provide,—

(a) relief and compensation to the victims of pollution and other environmental
damage arising under the enactments specified in the Schedule I (including accident
cccurring while handling any hazardous substance);

(&) for restitution of property damaged;

(¢) for restitution of the environment for such area or areas,

as the Tribunal may think fit, ’

(2) The relief and compensation and restitution of property and environment referred
10 in clauses (@), (5) and (¢) of sub-section (4] shall be in addition to the relief paid or payable
under the Public Liability Insurance Act, 1991, »"

(3) No application for grant of any compensation or relief or restitution of property or
environment under this section shall be entertained by the Tribunal unless it is made within
a period of five years from the date on which the cause for such compensation or relief first
arose: :

Provided that the Tribunal may, if it is satisfied that the applicant was prevented by
sufficient cause from filing the application within the said period, allow it to be filed within a
further period not exceeding sixry days,

(#) The Tribunal may, having regard to the damage to.public health, property and
environment, divide the compensation or relief payable under separate heads specified in
Schedule Il so as to provide compensation or relief o the claimants and for restitution of the
damaged property or environment, as it may think fit.

ANNEXURE-A

& of 1991,
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SCHEDULE |
[See sections 14(1), 15(7), 17(1)(a), 17(2), 19(4) (/) and 34(0]

1. The Water (Prevention and Control of Pollution) Act, 1974;

2. The Water {(Prevention and Control of Pollution) Cess Act, 1977:
3. The Forest [Cummaljan} Act, 12:_,

4. The Air (Prevention and Control of Pollution) Act, 1981;

3. The Environment (Protection) Act, 1986;

6. The Public Liability Insurance Act, 199]: - _

7. The Biological Diversity Act, 2002. N\
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Item No.03 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 942/2018
Mand Area Environment Conservation Committee Applicant(s)

Versus

State of Himachal Pradesh Respondent(s)

Date of hearing: 26.03.2019

co HON'BLE MRE. JUSTICE ADARSH EL, CHAIRPERSON
HON'ELE MR. JUSTICE K. V CIAL MEMBER
HON'BLE DR. NAGIN NANDA, EXPERT

ORDER —

s
o
is against illegal

esh. Q
&

18, th im | esh State

ing in

r Kangra were

furnish a factual i en report in the

matter.

3. Accordingly, report dated 06.03.2019 has been filed by the

Member Secretary, State PCB stating that stone crushers were
found to be compliant. In the affidavit, it is further stated as

follows:

“It is submitted that issues of alleged
illegal mining do not fall in the preview
/mandate of the State Pollution Control




-2 —

Board and illegal mining is to be checked
by the Geological wing of Industries
Department under Mines & Mineral Act,
1957.7

4.  We find that the above statement shows lack of knowledge of
environmental law on the part of the Member Secretary, State
PCB. The environment norms can certainly be overseen by
the State PCB even if there is some overlapping. Mining
Department may mainly oversee the compliance of Mining

s The State PCB cannot l:il the responsibility of

mrcrseemg the monitoring and cnmp environmental
i norms.
y. In view of the above, we dispose of this matte

u to the Chief Secretary, Himachal Pradcsh riately
r |Secretary, State EB so that he can

a direction

N

_'- Adarsh Kumar Goel, CP

K. Ramakrishnan, JM

Dr. Nagin Nanda, EM

March 26, 2019
Original Application No.942/2018
A



_ Q= ANNEXURE -Ro.

Government of Himachal Pradesh
Department of Industries

No. Ind-TI(F)3-9/2020-I1 Dated: Shimia -2, the  14.02.2022

NOTIFICATION

The Governor, Himachal Pradesh, is pleased to constitute a commitiee, for
examining all the 28 suspended mining leases, sanctioned for open sale in Swan River falling in
Haroli & Una Sub-Divisions, in view of the final recommendations contained in the report submitted
by the expert committee constituted by the Government vide Notification No. IndII(F}10-2/2021
dated 30.07.2021 for inspection of the respective area of Swan River of Haroli & Una Sub-

Divisions in District Una. The constitution of the Committee shall be as under:

L.
2
3.

- UL

Deputy Commissioner Una, Distt. Una Chairman
Superintendent of Police Una, Distt. Una Member
Superintending Engineer,

Swan River Flood Management Project Circle, Una Member
Concerned Regional Officer,

H.P. State Pollution Control Board, Una Member
Concerned Executive Engineer, HPFPWD Member
Concerned Executive Engineer, [PH/JalShakti Member
Concerned Sub Divisional Officer (Civil) Member
Mining Officer Una, Distt. Una Member Secretary

Terms and references of the Committee:-

1.

Firstly, the Member Secretary i.e. Mining Officer Una, Distt. Una shall examine the
each case of 28 number of suspended mining leases, on ground, in view of the
regulatory provisions recommended by the expert committee ,constituted by the
Government vide Notification No. Ind-II(F)10-2/2021 dated 30.07.2021, in its report
and shall get in place all the practicable provisions by the respective lease holders.
Thereafter, the Member Secretary shall prepare a report in respect of each suspended
Mining Lease area qua the regulatory provisions which stands implemented and which
could not be implemented by the respective lease holders in view of geological
/geographical /physiographic constraints of Mining Lease area or owing to any other
impracticable cause.

Secondly, the Member Secretary i.e. Mining Officer Una, Distt. Una shall apprise the
each report, so prepared, on case to case basis to the committee at the venue/place, as
decided by the chairman of the committee and spell out the Committee the reasons in
respect to the non implementation of the regulatory provisions, if any, as recommended
by the afore expert committee in its report. If satisfied, the Committee shall examine
each suspended mining lease area in view of the report as prepared by the Member
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2 ; Secretary i.e. Mining Officer Una, Distt. Una and it ought to be ensured that each
regulatory provision must be in place.

3. Thirdly, if the Committee is satisfied qua the progress made by the respective lease
holders in respect to the implementation of the applicable regulatory provisions, the
Committee shall authorize the Member Secretary i.e. Mining Officer Una, Distt. Una 10
recommend the same, on case to case basis, to the Head Office for revoking the
suspension.

4. Fourthly, the Committee shall meet at regular shorter intervals for reviewing the
applicable regulatory provisions and if anything is found in violation of the said
provisions ,hthﬂw:uumihy.ﬂmﬂommiﬁeeshallmﬂhoﬁzeﬂmMm;bﬂSmﬂm?iie.
Mining Officer Una, Distt. Una to recommend the case of defaulter lease holder to the
Head Office for suspension of mining activities.

5. Fifthly, if the Committes hufﬂnﬁmﬁﬂmyimhnldn‘ishabiﬂmloﬂ’mdﬁ,hthﬂ
eventuality, the Committee shall authorize the Member Secretary i.e. Mining Officer
Una, Distt. Una to recommend the name of said lease holder, with complete facts of the
case, to the Head Office in order to declare him/her ineligible for mining/crushing for
specified appropriate duration in future in compliance to the Order dated 15.12.2021
passed by the Hon'ble N.G.T in O.A No. 57 of 2021 titled as Amandeep Vs. State of

H.P.
By order
R.D. Dhiman
Additional Chief Secretary (Industries) to the
Government of Himachal Pradesh
Endst. No. Ind-II(F)3-5/2020-11 Dated: Shimla-2, the  14.02.2022

Copy to the following for information and necessary action:-

_” The Director of Industries, Himachal Pradesh, Shimla-01.
2. The Deputy Commissioner, Una, District Una, H.P.
3. The State Geologist, Himachal Pradesh, Shimla-01.
4. The Superintendent of Police, Una, District Una, H.P.
5. The Superintending Engineer, Swan River Flood Management Project Circle, Una, H.P.
6. The Executive Engineer, HPPWD Division, Una, District Una. H.P.
7. The Executive Engineer, [PH/JalShakti Division, Una, District Una. H.P.
8. The Regional Officer, H.P. State Pollution Control Board, Una, Distt. Una, H.P.
9. The Sub Divisional Officer (Civil), Sub Division, Una, Distt. Una. H.P
10. The Sub Divisional Officer (Civil), Sub Division, Haroli, Distt. Una. H.P.
11. The Mining Officer, Una, District Una, H.P.

&

Additional Chief Secretary (Industries) to the
Government of Himachal Pradesh
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Name of the Mining Officer:- Neeraj Kant , MO Una
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21.02.2022 | FATEHPUR NA Raid, 3 cases were detected & [on'ble Court fined Re 3500005 ,
SANTOSHOARH
J200.2022 | UNA Inspection of Brick kiln in Una subdivision
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5. Datte aa which Previo | Previews date of Wiketh | IT Remar
No notice us Date | insue of notice of erithe | oot ks
Description of Stone " . kssue o leswes for of wiolatien if any lesane what
" L violatiea if any Inspeect LT actio
jon off rectifie | o
Status of Séone Crusher sahd d e take
Mining previen |
Lease u ar mok
Date of Whether
Inspection Praduction
Opert | s withia the
" ing on Hmit af Nuture ~
Name & addres off :'"HT et "ll.udh ‘;ﬂ‘ E::: P-hlnll?t vV - Date ol Dad Type of
Latest | Legal off Legal MRelati ' * "
Steme Crusher PMT aiares 5 Workin o barsace i | salf lh-hlil Vialation
" Gener not, any
ater | quantity of
[ e an ]
productions
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1072021 and Mo mining activities were observed ,
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Una H.P. Uit
1,Prop. 15]1.

S0 Sh, Jagmail
Singh, HIG-824,

Flma—IL Mohali,

Mfs Lakhwinder
Singh Stone
Crusher VPO
Pollian  Tehsil
Haroli  District
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Mis Lakhwinder
Singh Stone
Crusher VPO
Pollian  Tehsil
Haroli  District
Una (H.P.) Unit-
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Punjab

Mining

18-08-
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Una {H.P.) Unit-
lL  Prop. Sh.
Lakhwinder
Singh, 8% Sh.
Jagmail Singh,
HIG-824, Phase-
11, Mohali,
Punjab

10-10-
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09-10-
2032

Workin

Elect
ricity
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Sharma  ,Prop. Lease | 2017 to g ricity
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Sh Raman Mining | 26-08- | Workin | Elect Yes
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